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receivers in the country 
within an indicated time-
frame. 

(v) To estimate, the investments 
;.required to manufacture 
(!olour TV related 00In-
ponents. 

(vi) To make an assessment of 
various aspects relating to 
colour TV technology. 

The Working Group comprises re-
presentation of the Departments of 
Electronics. Doordarshan Bharat 
Electronics Ltd; Planning Commis-
sion; Ministry of I & B and the Cen-
tral Electronics and Engineering 
Research Institute, Pileni. 

(c) The Working Group is likely 
to submit its report by the end of 
June, 1980. 

Indo-Bangladesh Joint River Commis-
slo». 

183. SHRI CHITTA BASU: 

SHRI SUBHASH CHANDRA 
BOSE ALLURI: 

SHRr M. RAM GOPAL 
REDDY: 

SHRI K.P. SINGH DEO: 

SHRI INDRAJIT GUPTA: 

Will the Minister 'Of IRRIGATION 
be pleased to state: 

(a) whether the IndO-Bangladesh 
Jeint River Commission recently met 
at New D~lhi in. April, 1980; and 

(b) if SO, the outcome of the 
meeting? 

THE MINISTER OF IRRIGATION 
(SHRI KEDAR PANDEY): (a) and 
(b) 'n1e resumed eighteenth meeting 
of the Indo-Bangladesh Joint Rivers 
Commission took place in Delhi bet-
ween the 26th and 28th April, 1980. 

The meeting discussed the issUes left 
unresolveo. in the earlier meetinc 
held from 27th to 29th February, 1980 
regarding the long term schemes for 
the Qugmentatkm of the dry season 
flows ot the Ganga and Tista water 
issues and decided that these issues 
should be discussed further, at the 
next meeting of the Commission 
scheduled to be held in Dacca. 

Chance of da~ fixed for A8IeIDblr pou. 
1980 

184. SHRIMATI PRAMILA DANDA-
VA TE: Will the Minister of LA '1'1, 
JUSTICE AND COMPANY AFFAIRS 
be pleased to state: 

(a) whether it is a fact that the 
30th May, 1980, the date fixed for the 
Assembly Poll in certain States was 
subsequently changed; 

(b) whether the change was due to 
thea demand fronl certain political 
parties; 

(C) if so, the names of the political 
parties; and 

(d) if not. the reasons for the 
change of date? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI P. 
SHIV SHANKAR): (a) to (d). Yes, 
Madam. Requests for C'hange of date 
of poll were received in the EIE."Ction 
Commission from Shri G. M. Banat· 
wala, M. p. Hon. Secretary, Indian 
Union Muslim League and certain other 
individuals. The Election Commission 
received some representations saying 
that the 30th May, 1980 (Friday) 
which was originally proposed as one 
of the days for poll was inconvenient 
fOr the Muslim community 'because of 
Friday prayers. Considering all facts 
and circumstances, the Commission 
decided to fix 28th May. 1980 (Wed-
nesday) and 31st May, 1980 (Satur-
day) as the Qates of poll in the nine-
States. 




